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[English)

MR. SPEAKER : Now, Papers
laid on the Table. Shri Ashok Gehlot.

SHRI SOMNATH CHATTERJEE
(Bolpur) : Mr. Speaker, Sir, I want
to draw the attention of the Prime
Minister and the Minister of Com-
merce that 208 employees of Export
Inspection Council have been declarcd
surplus, they have been served with
the notice of termination from their
jobs. This 1s a very serious matter and
1 request the Prime Minister to look
into it . (Interruptions) ..

The way the Commerce Mimsty
1» winding up its offices, the Commetce
Minister will himself become surplus
one day. 1 do not want that to happen
and I call upon the Government to
immediately withdraw those ordurs ol
termination. .. (Interruptions)

MR. SPEAKER : | have gonc w
the other item now

12.458 brs.

PAPERS LAID ON THL TABIL

(i) Annual Report of and Review on
the working of the Jute Manulac-
tures Development  Council,
Calcutia for 1989-90, etc.

[Translation)

THE MINISTER OF STATE Ol
THE MINISTRY OF TEXTILLS
(SHRI ASHOK GEHLOT) : 1 beg
to lay on the Table—

(1) ¢i) A copy of the Annual
Report (Hindi and Eng-
lish versions) of the Jute
Manufactures  Develop-
ment Council, Calcutta,
for the year 1989-90

_— ———— S S —

“along with Audited Ac-
counts.

(u) A copy of the Review
(Hind1 and English ver-
stons) by the Government
on the working of the Jute
Manufacturers  Develop-
ment Council, Calcutta,

tor the year 1989-90

(2) A statement (Hindi and Eng-
hsh versions) showing reasons
for delay in Jaying the papers
mentiontd at (1) above

[Placed in Library See No |1
77/91]

(i) Notifications under the Major
Port Trusts Act, 1963.

| nzlish]

11k MINISTER O STATL O
IHL  MINISIRY OF SURIACF
FRANSPORT  (SHRI  JAGDINII
IYTLER) : 1 beg to lay on the
lable

(1) A copy each of the following
Notifications (Hindi and English ver-
sions) under sub-section (4) of section
124 of the Major Port Trusts, Act,
1963 :—

(1) GSR O IS(L) publshed m
Gagette 0f India dated the 8ih
January, 1991 approving the
Tuticorin Port [ rust Employees
(Family Seccurity Fund) Regu-
lutions, 1991.

GSR. 78(E) publshed m
Gagzette of India dated the 18th
February, 1991 approving the
Calcutta Port Trust {(Recruit-
ment of Heads of Depaetment)
Regulations, 1991,

(n)



92 Papers lad on the table

(m) GSR 83(E) publshed m

Gazette of India dated the 20th
February, 1991 approving the
Kandla Port Trust (Recciwt-
ment of Heads of Department)
Regulations, 1991

GSR 92(E) published mn
Gazette of India dated the 27th
February, 1991 approving the
New Mangalore Port [rust
Employces (Recruitment Scm-
ority and Promotion) Fowth
Amendment Regulations, 1991

GSR 130(E) published m
Gazette of India dated the [3th
March, 1991 approving the
Visakhapatnam Port Emplo-
yees (Festival Advance) Regu-
lations, 1991

GSR 169(E) publshed m
Gazette of India dated the 21+t
March, 1991 approving the
Paradip Port (Authorisation of
Pilots) (Amendment) Regula
trons, 1991

GSR 297(E) published m
Guazette of India dated the 4th
June, 1991 approving the
amendment to  Visakhapatnam
Fishing Harbour Regulations,
1986
|Placed in Libwan
78/91]

(v)

(v)

(v1)

(vu)

S%¢ Nv LI-

(2) A copy each of the following
papers (Hindt and English Versions)
under subsection (2) of section 103
of the Major Port Trusts Act, (963 —

(a) (1) Annual Accounts of the
Bombay Port [rust for the
year 1989-90 together with
Audit Report thereon

July 19, 1991

(1) Review by the G;vcmmenl on

the Audited Accounts of the

Bombay Port Trust for the
year 1989-90.

|Placed 1 Librarv See No LT
79/91}

(b) (1) Annual Accounts of the
Paradip Port Trust for the year
1989-90 together with Audit
Report thereon

(1) Review by the Government on

the Audited Accounts of the

Paradip Port Trust for the
year 1989-90
|Placed i Librarn See No LI

80,91]

() () Annual Accounts of the
K mndla Port lrust tor the o 1
1989-90 togcther with Audu
Report thereon

(1) Rivew by th Gov rownont o
the Auditcd Accounts ot the
Kandla Port Irust for the yean
1989-90

[Placed i I thran

81/911

S« No IT

id) (1) Annual Accounts of
Madras Port Trust for the year
1989-90 together with  Aundst
Report thercon

(1) Review by the Government on
the Audited Accounts of the
Madras Port Trust for the year
1989-90

[Pluced mn Librarv See No LT-

82/91}

(e) (1) Annual Accounts of the
Mormuguo Port Trust for the
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© 7 year 1989-90 together with
Audit Report thereon .

() Review oy the Governinunt on
the Audited Accounts of the
Mormugao Port Trust for the
year 1989-90,

|Placed in Library See Nu

83/91]

(f) (1) Annual Accounts of the
Visakhapatnam Port Trust fo
the year 1989-90 together with
Audit Report thereon

(1) Rewview by the Government on
the Audited Accounts of the
Visakhapatnam Port Trust for
the year 1989-90

[Placed in Library See No 1I1I-

84/91]

(3) Six statements (Hindi and
English versions) showing reasons for
delay 1n laymg the papers mentioned
at (2) above

|Placed in Library Ste No

79-84/91]

L1-
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(4) (1) A wopy of the Annuil Re
port (Hindi and English versions) ¢
the Calcutta Dok Labour Board fir
the year 1989-90 along with Auditid
Accounts
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(Placed in Librar)
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Sec No I T 87 1)
Statement No XXV-—I1I Pan of Eighth S~ 1n, 1987
Placed in Library Sec No LT-88/41)
tement No XXIV—Nmth Session 1987

Placed m Library Sec No LT-89/91)
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(u) A copy of the Review (Hindi
and Enghsh versions) by the Govern-
ment on the working of the Calcutta
Dock Labour Board for the ycar
1989-90

(5) A statement (Hindi and Eng
Lsh versions) showwmng reasons fot
delay n laying the papers mentioned
at (4) above

(s liced wt Libiary See No I [-

85/91)

(1) Statements showing the action
taken by the Government on va-
rious assurances, promises and
undertakings.

THE MINISICR OF STA1E IN
IHt MINISIRY Ol PARLIAMEN-
TARY AlLAIRS AND MINISTER
OF STATL IN ITHE MINISTRY Ol
I AW, JUSIICE AND COMPANY
ATFAIRS (SHRI RANGARAJAN
KUMARAMANGALAM) | beg to
lav on the [able u copy cach of the
tullowing statements (Hind and I ng
hsh verstons)  showmg  the  action
tihen by the Government on various
asurancees promises and undertahmgs

ven by the Minsters  during  the
vonous sessions of Eighth and Nmth
Lok Sebha —

1950

Jv Eighth Lok Sabha
|
|
|



